Year.
L.. e.lf\.Qn, ("\mml«u ,son/daughter/mw CI’\, KL,WO(},

f/%ged A, S years, belonging to MMW\%P&SEH
Hemdawmt (Safalsarmu

/ \%\ service and presently working as . OI.CFiC.,e f

glve hereln below the detalls of the assets (Immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A - Dagtalls of movable asgels .
_ {Assats In foint name indicating the extent of jolnt ownership will also have to be
glven)- - . _
' : Clasdanp, Pelltua  Devanblh
Sn Dezeription Bsi Spousa | De -1 | Depandant-2 | Depgndantd
T SRR, il Hamals) | . Name __Hamsg Ete, Name
o 3060/ 2000/-| "NU | NiL
IR & () Uéﬂ;‘sﬁ; n__lsetgwd __ | D v S e
) . Banks, Financlal | — [gm " !‘J\
=924 .| Inskitutioris And ;i &H: [ ;
| Noni-Banking _ ~N Y
13\2]2¢c | - |Financiat
| Companles
b
' (iiy | Bonds, 2 1.7 ‘
Debentures and | o ) .
Shares In Bropm| Nid il N U
;‘ compahzes
(iv} Qkhel‘ financlal 5 . i
lnggtut{ansl, e
N&S, Posta i ) nNi ¥ B _
e '55‘{]!'195, HC o 7N1_A__ ..l\)-..-._._ g ._./_..t.‘_..._ 7_]}]_]'_1*.# e e
' Policies, etc _ _ e _
Tv) | Motor Vehidles | _ e R ; I
| (details of . b ey oy 8
Joakeetey | NM ey e N
| (vi) Jewellery (give Grold-5 ,
detalls of ; : Gon e : . :
welght and m—_gﬁr N 1L n N
valug)
(VH}‘ Other _asséts, N
such asvalues | p) 1 , 2
of claims / NU NU NU
interests |

Note; Value of Bonds / shares / Debentures as per the (atast market-value in Stock
Exchange in respect of listed companles and as per books In the case of non listed

companies should be given,
* Dependant hers means a person substantially dependent on the Income of the

employee.

S N '_D
& BT




——

B.

Detalls of Immovabla sssets

[Note: Properties In joint ewnership indlcating the extent of joint ownership will
2lso have to be mdfcated]

<

’ 5r,

Dﬂcr}pﬁan 7 Self JHam{S) ’ De

pendsnt-1 | Depgndant-2 Dﬂp@-ﬂdl
Himo Nama

Etc. Narm

No,

(1)

|

Agr!cultural Land
- Location(s)

- Survey number(s) N

« Extent (Total
measurement)

N

NY

N

(i)

-Current market value

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

« Extent (Total

méagurement)

NI N

n i

N

(i)

Cutrent market valua

- Current markel'

Bulldings (Commerclal
and residential)

Location{s) . N

- Survey /door
humber(s)

miéasurement)

= Extent {Total;_.__..., S| N

N

(iv)

value
Houses / Apartments,
el

-| = Location(s)

- Survey /door N

numbar{s)

= Extent (Total
measurement)

- Currént market

+

VL B RN

()

valde - ;
Othiers (such s “ Ni ):

UNu

(2)

rntarest In property)

i give herein below the detalls of my llabllitles / overdues to publlc financial

Institutions and govamment dugs:-

[Note ! Flease give separate detalls for each jtem)

Nime & nodress oI DAk /| Amounit outetanding 22
A R

-2 Finsnclel frstitutions(z) /
: : Dapertrrant (s) - - :
(a) (i))Loans from Banks SRE, AUM Ruanch| Y,00D0O/- r
(i) Loans from financial ;
institutions A N/
(iil) Government Dues;
(a) dues to departments N i NU
dealing with government .
accommedation
(b) dues to departments ;
dealing with supply of N N ]
water '
(c) dues to depar!l:mepts
dealing with supply 0 , 3
electriclty ™ N
R —.C)
TSR Tl

'
j




(d) dues to departments
dezling with telephones

NiA

(e) dues to departments
dealing with government
transport (Including

alreraft and hellcopters)
(f) Other dues, ifany

U N1l

(b)

(D Income Tax lnduding
surcharge [Also indicate
the assessment year upto
which Ingome Tax Return
filed, Glve also Permanent

Pan we ~LC\ PRI UHR

Account Number-(PAN)]
(i) Wealth Tax.[Also

indleate the-assassment
year upto which Wealth -

Tax return filed.]
(I Sales Tax [Gnly In
‘case of pmprletary

niL e N '
_ ) ; _ : j

busiress]

o8

Date of Birth -

(Iv) Property Tax

GRFICPF/PRAN Nou i~ 11022‘?0 6Y g36 ,._J

: Gender » [ (M/F)

[oJs [ ]a]a |6 | wormmmm
. f'

{ c@sstroun :- 4B

SRl i cTAReR_CADER_ 1

i (Full Name e.g. B.AS.~ Bihar Administrativa Service, B

jj : B.5.5.- B]harSecr_etarfatService ate.)

Home District 3 Pg fN H A

I hergby dutﬁam tht. the abova detalis are true to the bm of my -
knuwtedge and ballef, ' i :
|

Slgnature"’:\18—['%‘1_:(“9 .................. B
Nehs... Kaan

PiacePHTNﬁ

Date:..l..\?ﬁ.l.ﬁ.?v.\.?.-?.g.g

Note:

Pleage #ign ezch page of tha declzration. Asset dam‘ar&tlon form
must ba In A4 slza white paper with computer typed (slngle side)

In prescribed format.

Name of Employee: ..
Deslgnation:, f@ﬁ Q&mdm/d’ S

Department:




